&

‘Central Administrative Tribunal
Principal.Bench

C.P. No. 297 of 2000
in
0.A. No. 38 of 1989

Mew Delhi, dated this the 11th Dscember, 2000

HON'BLE MR. S.R. ADIGE, VICE CHAIRMAN (A)
HON'RIE NR A YEDAVALL | | MEMRFR ()

Shri Amarisst Wom- .

€4~ Shri Madanlal,

HE Fitter Grade !.

Ticket No. 22,

working under SSE (C&W).

Nerthern Railway,

Delthi Main Junctir~,

Nelbki .. Applicant

(By Advocate: Shri S.K. Sawhney)
Versus

1. Shri 8.P. Mehta,
Genera! Manager,
Nerthern Railway,
Baroda House,

New Delhi-110001.

2. Shri Rakesh Chopra,
Divisiona! Raitway Managsr,
Nerthern Railway,
DRM Office, Chelmsford Reoad,
New Delhi-110001. .. Resspoendents

(Mrs. Mesra Chhibber)

ORDER (Qral)

MR, S.R. ADIGE, VC (A)

Heard bcth sides on C.P. No. 297/2000.

2. Shri Sawhney has stated that applicant

got on!y Rs. 7811/~ while he has receivsd Re.7381/-.

3. Mrs. Chhibber states that the balance of
Rs . 436/~ has 4been credited tc applicant’s G.P.F.
¥ of a statement prepared

by - respondents in suppcrt of thecse assertions, which
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Vice Chairman (&)




